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NATIONAL COMPANY LAW TRIBUNAL
DIVISION BENCH
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNA[
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 18/12/2017 AT 10.30 AM

PRESENT: SHRI K. ANANTHA PADMANABHA SWAMY, MEMBER-JUDICIAL
SHRI S. VIJAYARAGHAVAN, MEMBER (TECHNICAL)

APPLICATION NUMBER
PETITION NUMBER : CP/690/1B/CB/2017
NAME OF THE PETITIONER : ADIQUITY TECHNOLOGIES PVT LTD
NAME OF THE RESPONDENT(S) : NETMEDS MARKET PLACE LTD
UNDER SECTION :9RULE 6
S.No. NAME (IN CAPITAL) DESIGNATION SIGNATURE
REPRESENTATION BY WHOM
o-Qones® Ko AR Coocroc «de Rel-Sov @Z/@M —
Te@OTHesloRes € o Netwels Non2ERlac jx

q’éoaoq L3 j—f)

TRasu WYl Trasbves P~ /7% e
proguipn@ Fomasl-com

I€h 02 280 415

i iti te
[ j the petitioner present. Corpora
fessional Mr.P.Raju lyer representing .
linst?tlgrelr\]flc;yApFr?(;mesh Kumar appeared for the respoqdent and filed cougtcterr] a{éde;ht?%:riz
dﬁected t(; éerve the copy of the same to the other side. At request of both s

enlarged for making submissions. Put up on 03.01.2018.
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